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Written Answers 152

News Item “Resurgence .of Left
Extremist” Activity

2483. SHRI MOHAMMAD
ASRAR AHMAD : Will the Mi-
nister of HOME AFFAIRS he
pleased to state:

(a) whether  attention of Go-
vernment has been drawn to a news
item under caption “Government
alerts  States-Resurgence  of left
extremist  activity” appearing in
Sunday English Daily “Pioneer”
Lucknow city edition dated 26th
July, 1981

(h) the reaction of Government in
this respect and the steps taken
to check this menace;

(c) the number of cases of violence
during the last three vyears and the
current year separately hecause of
this menace (state-wise and vear-
wise); and

(d) the action taken by the Go-
vernment to meet this situation arising
out of the increasing cases of vio-
lence ?

THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFFAIRS (SHRI YOGENDRA
MAKWANA): (a) and (b). The
Government have seen the Press
Report referred to. Law and
order primarily concerns the State
Governments. The  Central Go-
vernment  keeps in touch with the
State Governments and offers such
guidance and assistance as may be
necessary from time to time.

(c) and (d). The information
is being collected from the State
Governments and will be laid on the

Table of the House.





